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CICN’I KyV). ADMINIS'J'RATlVj!: TRIBUNAL. JABALPUR

BENCH. JABALPUR •

Original ApnlicaUoiis Nos, of 908. 911, 913, 914. 915. 916. 917.
918. aud 919 or 2004

1.1

:-4

-tK
Jabalpur, this the If day o f May, 2005,

H on’ ble M r . M .P. Singh, Vic e Chairman 
Hon’bie Mr. Madan Mohan, Jxidicial Meinbcr

(1) Qriginail Application No. 908 of 2004 

iVed Prakash Gauliar, i:., .-i
^S/o S h iiM i; Gaahar,;
Aged 46-years, Post Senior Ac( 
Office of Director Acco\mts(Pc 
MP.;Ckcle,: GTB Complex, X: 
Bhopal (M.P.)

'l!'

)0untant, :, .;H '

>V;
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E R S U S  ' ■’
A<; ■ ; ■■. I ■ !

- 1- i:
-;-fUnion of hidia,' : ' ' ^

Tlirough the .Secretary,'.|'^^:h;<lv;^^iH 
Ministry of ConmiunicationsJ^iJ; ‘ 
Department of Posts, Dak Bhayan,' :• ■
NewDellii'

Applicajit

2. Tlie Director Gfeneral [Po^
• Postal Accounts Wing, Dak TM Bhawan^

Sansad M aig /N ew P ep iiS f

3. The Director Accoiuits, ' ; : v^
(Postal) M P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] ‘ .

\
(By Advocate -  Slui S. A. Dharmadlukari on behalf of 

Shri Om Namdeo)

Resj^ondents

(2) Original Application No. 911 of 2004

Amar Siiigh Choiilian
S/o Shri Kewal Ram Choiilian,
Aged 46 years, Post Senior Accoimtant, 
Office ofDirectprAccoiint?j(Po&1al) ' 
M.P. Circle, CoiupJcx, T.T. Nagar, 
Bhopal [MP.] AppUcatit
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V E R S U S

Union of India,
Tlirough the Sectclary,
Mjjiisliy of Comnumiciaions ;; '
Deptirlmcnt of Posts/Dak Bhavan, 
NewDeilii. ; 'i ' :

th e  Director General [Post]
Postal Accounts Wing, Dak Tar Bhawaii, 
Sansacl Marg, New DeJJii.

The Director. Accoimts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] ^  • Respondents

(By Advocate -  Slui S.A. Dhannadliikaii) .

(3) Original Application No. 913 of 2004

Riun Narayati Aliirwar,
S/o ShriBaljoo Ahirwiv, ' ;
Aged 41 years. Post Senior Accountant,
Office of Director Accoiints(Postal)- ;
M.P. Circle, G.T.B. Complex, T.T.;Nagar,
Bhopal [M.P.]

1 Union of India,
Tlirougli the Secretary, . ,
Ministry of Coimmirdcations . f:,,; 
Department o f Posts, Dak Bhav^i, ' ■ 
New Delhi.

2. The Director General [Post] ,
Postal Accounts Whig, Dak?Tar'Bhawan, -" 
Saiisad Marg, New DeM. '̂v ;

3. The Director Accounts, , '
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] :

(By Advocate -  Sliri S.A. Dhannadlukari)

Respondents



) OriRiual Application No. 914 of 2004

Sint. Shmla Wiiglijviarc,
r>/o Siiri Mujiik iiao Waghiuaru
Aged 47 years, Post Semor Accoimtaiit,
Office of Director Accoiuits(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

V E R S U S

1 Union of India,
Through the Secretary,
Ministry of Conunimications 
Department of Posts, Dak Bhavaii,
New DeiM.

2. The Director General [Post]
Postal Accounts Wing, Dak Tar Bhawaji, 
Stmsad Marg, New Dellii.

3. The Director Accounts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.]

Applicant

Respondents

(By Advocate -  Siiii S.K.Mislira on belief of Shii P.Shankaran)

(5) ' Original Application No. 915 of 2004

SyedAiifAJi, , •
S/o ShriH.S. Hafiz Ali V :
Aged 47 years, Post Senior Accountant,
Office of Director Accounts(Postal)^^ - * ; —
M.P: Circle, G.T.B. Complex, T ^ . ,
Bhopal [M.P.] , :  ̂ V V ; /  Apphcant

V E R S U S

Union of India,
Tlurougli the Secretary,
Ministry of Coimnunications ̂  > >  ̂
Department of Posts, Dak Bhavaii,:
New Delhi.

2. The Director General [Post ■
: Postal Accoimts Wing, Dak Tar Bhawan, 
i Siiuisad Marg, New Delhi.
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3. The Director Accounts,
(Postal) M.P. Circle, GTB complex, 
T.T. Nagar, Bliopal [M.P.]

(liy  Advocate - Shii A.P. Kliare)

Respondents

(^) Original Apnlication No. 916 of 2004

Applicant

R.S. Raji4,
S/o Sliri Shyanilal Rajal:,
Aged 43 years, Post Senior Accountant,
Office of Director Accoimts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar,
Bliopal [M.P.]

V E R S U S :.::

1 Ujiion of India,
'riiiougli tlie Secretary,
Ministry of Coirununications 
Department of Posts, Dak Bhavan,,
New Delhi. .: :

2. The Director General [Post]
Postal Accounts Wing, Dak Tar Bliawan,
Sansad Marg, New Delhi. - - X"! ;:

3. Tlie Director Accoimts, :r;' ;■ vi'""
(Postal) M.P. GirHe, GTB complex,: f

I T.T. Nagar, Bliopal [M.P.] ;

(By Advocate -  Shri A.P; Khare)
|- ■ '  - . i -

(7) Original Appijcation No. 917 of 2004

Respondents

« i,'* ''

Mohd. Rajjaq
S/o Mohammad Usman Khan, i ' • : ^
Aged 47 years. Post Senior Accountant, Jf 
Office of Director Acco\mts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

V E R S  U S

1 Union of India,
Tlirougji the Secretary,
Mhiistr)' of Coimnimications 
Department of Posts, Dak Bliavan, 
New Deliii.

Ajjplicant
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m L The Diicdor GcncraJ [l\)S'iJ
Postal Accoimts Wmg, Dak Tar Bhawan, 
SaiisaJ Marg, New DcJJii,

The Director Accounts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopjii [M.P.] Respondents

(By Advocate ~ Sim S.K. Mislira on behalf of Shri P.Shankaran)

(8) Original Anplication No. 918 of 2004

Kliiunan Prasad Kori
S/o shri Motilai Kori
Aged 51 years, Post Senior Accountant,
Office of Director Accoimts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

V E R S  XI S
Apphcant

1

2 .

Union of India,
Througli the Secretary,
Ministry of Communications 
Department of Posts, Dak Bhavan, 
NewDeUii.

The Director General [Post] v :
Postal Accounts Wiiig, Dak Tar Bhawan, 
SaiisadMaig, New Delhi. ■

3. The Director Accounts, - ^
(Postal) M.P. Circle, GTB complex,
i ’.T. Nagar, Bhopal [M.P.] %  Respondents

(By Advocate -  Shri A.P, Kliare)

(9) Original ApoUcation No. 91^ of 2004

Radhey Shyam Mehar, I ' ■ T .
S/o Shri Kani Ram Mehar, | ' : - ^
Agqd 45 years, Post Senior Accountcuit,  ̂ ^
Office of Director Accojiints(Postal),. . i I; ,
M ’P. Circle, G.T.B.,Complex, T.T. Nagar,
Bhopal [M.P.] i  ApphcjinL..

. ' V,

(By Advocate -  None for the applicants in all the OAs)

V E R S U S
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1 U nion of India,
Tlirough the Secretaw,
Ministry o f Comnumications 
Dcpaitmciil (>l'P('s l̂s, Dak lihavaii.
New Delhi.

f
2. The Dixector General [Post]

Postal Accoiuits Wijig, Dak Tar Bhawan,
Sansad Maig, New Dellii.

3. The Director Accoiuits,
(Postal) M.P, Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] Respondents

(By .Advocate -- Shp S JC. Mislira on behalf of Slui P.Shaiikara] i)

Common O R D E R (Q ra ! )

By M.P. Singli. Vice Chairman -

The learned counsel for the resj3ondents states that the fects, 

law and rehef claimed by the apphcants iii all the aforesaid OAs are 

identical, therefore, we proceed to dispose of all these OAs by passing 

a common order.

2. By filing tlie aforesaid OAs tli| applicants have sought the

following main rehef

“(i) The order impugned dated ,29.8.2003, passed l?y the 
respondents (Vice Ann.A/1) may kindly be set aside.

3. None is present on behalf of the applicants,' We proceed to 

disposed of this OA by involdiig the pro;yisions of Ri^e ,15 o f Central 

Achniiiistrdtive Tribimal (Proced;ires) Rdes, 1987. Heard the learned 

counsel for the resj)ondents and perused tjie records carefully.

4. The learned counsel for the respondents have stated Ikit liie 

apphcants in all the OAs are proposed to be allocated from 

Postal Accounts Office, Madhya Pradesli Circle BJiopal to newly 

creatcd Posla! Accounls Office, Chhatlisgarii Circle at Raipur. -
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Turllicr stated tJiat the iss'ue iiivolved iii Uiese OAs has already been 

decided by tJiis Tribunal vide order,dated 6,5.2005 iii the case of 

Vivek Munjc & On. Vk. UOl OA No 835/2004. They hav^

also subiiiitted vide letter dated 20.4.2005,aU the;allocations made 

imder order dated 29.8.2003 Jiave been dropped aiid the 

traiisfers’/identilications made vide order dated 9.8.03/29.8.03 does 

not apply. They have produced a copy of tlie order dated 20.4.2005 

wliich is taken on records. We find that all tliese applicants have been 

allocated to newly created Postal Accoimts Office, Clihattisgarh 

Circle at Raipiu: vide order dated 29.8.2003.’’Since the respondents 

have dropped the said h&t prepared ? by them ' for allocation to 

Cliliattisgarh vide letter dated; 2 0 ^ 4 .^  OAs have

become , infructuous. Accorduigly,"^f the"”'^OAs are ,̂ .disinissed as 

iiifructuous. No cos

: ■ . ■ ■ ■ i '■ 
(Madan Mohan) ;■
Judicial Member ;•

■ ' (M3.Sii
’i^ice;Chairman.


